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NAME OF THE COMPANY: Nisha Ahuja Vs. DLF Ltd.
SECTION OF THE COMPANIES ACT: 1 11A
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For the Petitioner (s)

: Counsel for the Petitioner

For the Respondent (s) :Mr. Utsav Trivedi and Mr. Shubham Saigal,
Advocates

ORDER

It is submitted by the Respondent that they will look into the matter,
The petitioner shal] Co-operate. She/her Ie€presentative is directed to visit the
respondent’s office on @th February, 2018 at 10:00 a.m. for necessary

compliance.

Be listed before this Bench on 9th February, 2018.
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